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(viiil) DEMAND FOR RELIEF MEASURES
INCLUDING REBATE IN EXCISE
Durty TO TEA GROWERS IN
KERALA

SHRI XAVIER ARAKAL (Erna-
kulam): The tea industry is an agri-
culture based industry, which is
highly labour intensive. The workers
are  mainly  Scheduled Castes
Scheduled Tribes and other weaker
sections. Over 50 per cent of the
workers are women, besides a large
number of children. This is situated
in the remote areas. This industry
should have been declared as priority
sector.

In Kerala, tea is produced in an
area of 36, 150 hectares i.e. 48 per cent
of the total arca in South India and
9.8 per cent of the total area in India.
1t provides direct employment to one
lakh people, besides a much larger
number is cngaged in allied and auxi-
liary activities. The Kerala Govern-
ment has granted certain tax reliefs
by reducing sales tax by 50 per cent,
suspending sales tax on fertilisers and
exempting tea from 20 per cent in-
crease in plantation tax. Consider-
ing the cost of production, these
reliefs have to be continued with more
and effective concessions, exemptions
and assistance from the Centre.
While the cost of production is going
up, the prices and production are
gowing down. It 15 said that pro-
ducers incur a loss of Rs. 2/- per kg.
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The relief announced by the Centre
are (a) full rebate of excise duty on tea
exported directly from the gardens ;
(b) rebate of excise duty of 44 paise
per kg. on export of tea by merchant-
exporters ; and (c) drawback of
customs/excise duty on packing
materials like aluminium foils, ply-
wood etc., etc. used in export of tea.
These benefits are only for the export-
ers and not for the producers or
workers. There 1s very very little
export by the producers. 73 per cent
of Kerala tea is sold in auction.
These producers have no infrastruc-
ture or ability to export directly.
This is the situation in all the States
in the South.

[ submit that among all the States,
Kerala 1s the worst hit by this crisis.
The State of Kerala alone is not able
to give all the help. A straight reduc-
tion of excise duty (which forms an
essential part of the recommenda-
tions of thc National Tea Meet) will
benefit the crisis-ridden industry to a
certain degree. 63 per cent of tea
area of Kerala comes under Zone 1
\;ith an excise duty of 44 paise per

g.

Therefore, I appeal to the Govern-
ment to give straight reduction of
excise duty of at least 44 paise per
kg., see that the announced relief of
rcbates on export goes to the produc-
ers and declare the tea industry as a
priority sector and also to save the
tea industry of India efficient and
calculated measures are required to
be resorted to immediately. Espe-
cially a machinery for coordination of
tea policy, administration and orga-
nisation of the Centre/State efforts
must be constituted and all efforts
should be made forthwith to help the
sick tea industry of India.

(ix) CONSTRUCTION OF MEMORIALS

IN THE MEMORY OF FREEDOM
FIGHTERS
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